- [],’ASSED BY. THE DOMINION LEGISLATURE]

(Recewed the assent of 1he ("overnor G'eneml on. the 318)5 December 1947 )
\ An Act fuxthe '

WHEREAS 1t is expedlent further to a,mend the
'7 1023 | XIV of 1923) for the purpoees heremafter appea,rmg i

LIt s hereby ena.cted as follows —

1 Short tltle -—-ThlS Act may be . oa,lled the. Indlan Cotton Cess (Amendment)
Act 1947 ] ;

2. Amendment of section 3, Act XIV of 1923 ~Tn Sub-section ( ) of sectlon
.3 of the Indian Cotton Cess Act, 1923, the words ploduced in Indla and elther »
~and the: prov1so shall be omltted ~ :

R X Amendment to have /retrospectlve eﬁect -—-The amendment made’ by sec:
tlon 2 shall haveleffect as if t}* 3 Act v

ad come 1nto force on- the ﬁfteenth da,y
of. August 1947, , o o : :
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. Pﬁ'ce:a.nna; 1 or 14d.
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